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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

# CNR No. DLHC010395362026 

+  O.M.P.(MISC.)(COMM.) 674/2026 

 ADITYA BIRLA FASHION AND RETAIL LIMITED 

.....Petitioner 

Through: Mr. Varun Sharma, Mr. Aryan 

Shokeen, Mr. Jayant Dayal, Mr. 

Aryan Rana, Ms. Ayushi 

Sharma, Advs.  

 

    versus 

 

 A AND A ENTERPRIES & ORS.      .....Respondents 

Through: Mr. Ravinder Singh, Mr. Ritvik 

Bhardwaj, Ms. Nishita 

Kushwaha, Ms. Trisha, Advs. 

 CORAM: 

 HON'BLE MR. JUSTICE OM PRAKASH SHUKLA 

    ORDER(ORAL) 

%        16.10.2026 

  

1. At the outset, learned Counsel appearing for the Petitioner seeks 

leave to withdraw the present petition with liberty to file it before the 

appropriate forum as the value of the claim is below the pecuniary 

jurisdiction of this Court.  

 

2. Leave and liberty, as sought, is granted.  

 

3. The present petition is dismissed as withdrawn.  

 

 

OM PRAKASH SHUKLA, J 

OCTOBER 16, 2026/at      
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